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of any potency” is being allowed by
all persons for actual use/stock and
sale,

(b) No, Sir.

{¢) Does not arise.

[Translation]

Muzaffarpur-Darbhanga-Farbisganj
Bye-Pass

SHRI BHOGENDRA JHA:

SHRI CHHEDI PASWAN:

Will the Minister of SURFACE
TRANSPORT be pleased to state:

649.

(a) the steps being taken for link-
ing the Muzaffarpur-Dharbhanga-Far-
bisganj bye-pass of the National High-
way: _

(b) the time by which it is
to be completed: and

likely

(c) the present position of the con-
struction of bridges on Kamala, Bhu-
thi, Balan and Kosi rivers for the
byve-pass?

THE MINISTER OF STATE OF
THE MINISTRY OF SURFACE
TRANSPORT (SHRI JAGDISH TY-
TLER}: (a) and (b) Presumably, the
Hon’ble Members are having in mind
the development of Muzaffarpur-Dar-
bhanga-Farbisganj Road in Bihar as
a National Highway. A decision on
this issue would be taken only after
ge finalisation of the 8th Five Year

an.

(c) The proposed bridges*in question
presently lie on State Road network.
As such, their construction falls with-
in the purview of the State Govern-
ment.

[English]

Widening of National Highway No. 6

650. SHRI SATYAGOPAL . . MIS-
RA: Will the Minister of SURFACE
TRANSPORT be pleased to  state
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the steps taken or proposed to be
taken for the development/widening of
the Howrah-Kharagpur section of the
National Highway No. 6?

THE MINISTER OF STATE OF

THE MINISTRY OF SURFACE

TRANSPORT (SHRI JAGDISH TY-
TLER): Development of National
Highways is a  continuous process
and improvement works are taken up
keeping in view the existing conditions
of the National Highways, traffic in-
tensity. inter-se priority on All India
basis and availability of funds. Seven
works amounting to Rs. 762.45 lakhs
had been sanctioned for strengthening
of the Howrah-Kharagpur section of
National Highway No. 6 during the
last three years.

Strengthening works of certain stre-
tches between km. 34 to 37 and
99 to 106 as also work of survey and
investigation for 4-laning between km.
17.4 to 80 of Howrah-Kharagpnr sec-
tion of National Highway No. 6 are
proposed to be sanctioned during
1991-92.

[T ranslation)

Performance of Branches of State
Bank of Indore

651. SHRI RAM BADAN: Will
the Minister of FINANCE be pleas-
ed to state:

(a) the number of branches of
State-Bank of Indore functioning in
the country, State-wise as on June,
30, 1991;

(b) the number of branches of the
above bank which suffered losses and
which earned profits during the last
three years. year-wise; and

(c) the steps being taken to save
those branches which are runmng in
loss? ,

THE MINISTER OF STATE IN
THE MINISTRY OF . FINANCE
(SHRI DALDIR SINGH): (a) State-
wise number of branches of State
Bank of Indore functioning in the
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country ‘as on 30-691 are indicated
below : — '

Name of State/ No. o
Union Territory branches
" Rajasthan 3
Delhi 6
West Bengal 3
Madhya Pradesh 289
Uttar Pradesh 7
Gujarat 7
Maharashtra 11
Andhra Pradesh 1
Karnataka 1
Tamil Nadu 2
Total : _WWES;OE;

*One branch opened in May, 1991

(b) Number of branches of State
Bank of Indore which suffered losses
and earned profit during the last three
years are indicated below:—

Year ending Loss Profit
making making
branches  branches

March, 1989 46 274

March, 1990 61 268

March, 1991 48 281

(c) Steps taken to save loss making
branches are as under:—

1. The performance of all loss
making branches is reviewed
and monitored closely at the
apex level.

2. Increase in miscellaneous busi-
ness to boost earnings.

3. Conducting regular income lea-

kage audit of branches to plug

. © income leakages.
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4. Adoption of aggressive market
strategies and increased train-
ing inputs for improving opera-
tional efficiency and the quality
of services rendered.

5. Containing of over-heads and
controllable expenditure through
optimum utilisation of availa-
ble resources and adoption of
various austerity measures.

6. Reducing non-performing assets
through improved recoveries
viz. compromises, out of court
settlements, rephasement re-
scheduling etc.

[English]
Roads under BRTF in Assam

652. DR. JAYANTA RONGPI:
Will the Minister of DEFENCE be
pleased to state:

(a) the total length of roads under
Border Road Task Force (BRTF) . in
the two hill districts of Karbi Anglong
and N.C. Hill districts in Assam;

(b) the names of the roads; and

{c) the amount spent on mainten-
ance of those roads during 1989-90
and 1990-91. road-wise?

THE MINISTER OF DEFENCE
(SHRI SARAD PAWAR): (a) Only
113 Km of a road which falls partly
in the North Cachar hill district and
partly in the Cachar district is with
the Border Roads Organisation,

(b) and (c) Udarband-Jatinga-Mahur
road.

1989-90 1990-91
(Rs. in lakhs)

Udharband-Jatinga 5.54. Nil
(April-
Sept. 89)
Jatinga-Mahur 3.36 3.36




